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Government of Jammu and Kashmir 
Finance Department 

Civil Secretanat, Jammu 

Notificgtion 
Jammu, the l:t" April, 2018 

SRO\ &9.- In notification SRO~ dated 05.02.2018 read with Notification SRO 122 
dated 05.03.2018 in proviso to clause 5.1, the figure, word and sign "15111 April, 2018' 
shall be substituted by figure, word and sign "23ro April, 2018". 

By order of the Government of Jammu and Kashmir. 

Sdi-

No. ET/Estu203/2017 

{Navln K. Choudhary) lAS 
Principal Secretary to Government 

Finance Department 
Dated:- 12-04-2018 

Copy to tne • 
1. 
2. 
3 ... 
5, 
6, 
7. 
8. 
9. 
10. 
11 
12. 
13. 
14. 
15. 
16. 
17. 
18. 
19. 
20. 
21 
22. 

Secretary, GST Council, New Delhi 
All financial Commissioners. . 
Principal Resident Commissioner, J&K government • New Deihl. 
Principal Secretary to Hon'ble Governor • 
All Principal Secretanes to Government. 
Principal Secretary to Hon'ble Ch1ef Minister. 
All Commissioner/Secretaries to Government 
Divisional Comm1ss1oner, Jammu/Kaslvmr. 
Exciie Commissioner. J&K, Srinagar • 
commissioner. Commercial Taxes, ~&K Snn~. ) J ul!<aslunir 
Additional CommiSSioner, Commercial Taxes ( m amm K • 
Additional Commissioner. Comme~al Taxes Tax Planmng, J& 
Pvt Secretary to Hon'ble Frnance Minister. 
Pvl Secretary to Hon'ble MmJSter of State for Finance. • 
President Kashmir Chamber of C~ & Industry, Kashmir. 
President Federation of lnduslty, Kashml 
President Chamber of Co~m: s!:=~~;:~~ba 
Pres1dent lndustnes Assoaa Jammu!Snnagar. 
President Tax Bar AssOCI= Press.bmmull(ashmlr 
General Manager, Govencim 1 S cretary to Government , Finance 01~1\tmen Private Secretary to Pri pa e web
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